
I T(HrGH COURT OF ASSAM, NAGALAND, MTZORAM AND ARUNACHAL NNIOTSX;

V
From

To,

Sub:

Ref:-

Madam,

SmU Jayashree Bora.
Jt. Registrar (Vigitanie),
Gauhati High court.
Guwahati.

Smti. Poli Kataki,
Member,
Motor Accidents Claims Tribunal,
Dhubri.

Itzzc

yours faithfully,

9/-
JT. REGISTRAR ruIGII.ANCEI

2L .t l. 2--n >4
/

JT. REGISTRAR (VIGII.ANCE)

qrF,.

Dated Guwahat i tn"f $hvemoer, zoz+.

Child Care leave.

Your letter No. MACT/ESSTT/ DHU/02/2021_24/2BOL, dtd. tg.tt.2o24.

with reference to the above, I am directed to inform you that you have beengranted l7(seventeen) days of child care Leave w.e.f, 27.rr,2024 to 13.12,2,,24,Further' you are asked, to hand over charge to the District & sessions Judge, Dhubri, and in his

l::J-' 
to the next senror most Judiciar officer avairabre at the station before proceedins on

I 27?-/ t3Copy to:

1' The Principal Accountant ceneral (A&E), Assam, Bertora, Guwahati-2g, for- rnrormation. Copy of the.appti."tion.in pi6ririiJi,ioi,iu, o sent herewith.
_Ai:BJ:j:$fi ,T.i,':T::1,,,.?,,,trJ:;,.;";-
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